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To, 
Through E-Filing

The Registrar General,
Hon'ble National Green Tribunal,
Principal Bench, New Delhi.
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Copy To:-
1- District Magistrate, Moradabad.

Enclosures: 1- Compliance and Action Take Report.
2-Letter For Constitution of Committee.
3-The Report dated-27.1 l.l9 of Joint Committee.

9

ion
201

nd
r-30

Sir,

I& State of

with reference to above mentioned subject, please find enclosed herewith
compliance and Action Taken Report along with Annexure containing total number
ofpages-03.

?- lryi Pradeep Mishra, Advocate for U.p. polrution control Board.3- CEO-7, U.p. pollution Control Board, Lucknow.
4- chief Law officer, U.p. pollution contror Board, Lucknow.

Yours Sincerely

(Ajay Sharma)
Regional Officer

Regional Officer

t29

Head Office : PIGUP BHAWAN, VIBHUTI KHAND, GOMTI NAGAR, LUGKNOW.



Compliance Report in the matter of O.A.NO.855/2019-Lav Kumar Gupta Vs State
of Uttar Pradesh

Hon'ble NGT New Delhi passed an order on 30-10-19 in the matter of
O.A.NO.855l2Ot9-Lav Kumar Gupta Vs State of Uttar Pradesh:-

u....... Let the District Mogistrate,Morodobad ond U.P. State Pollution
Control Board (State PCB) look into the matter and take oppropriate oction in
occordonce with low and furnish o foctual ond action token report to this Tribunol
within one month from the dote of receipt of copy of this order by e-mail ot
judicial-ngt@gov.in .The stote PCB will be the nodal agency for coordinotion and
complionce. ......"

COMPLIANCE AND ACTION TAKEN :-

ln reference to the application regarding illega! operation of e-waste kilns in
the streets and open places on the road from Moradabad to Lalbagh near Rani

Kishori,U.P. the following actions has been taken:

t. A committee was costutured comprising City Magistrate, Circle

Office-Police, Assistant Environmental,; Engineer- U.P.Pollution
Contro! Board and Executive Engineer-U.P. Power Corporation Ltd. ,

for the joint survey of the said area and if needed for taking the
action against illegal E-Waste processing units. Letter for constitution
of committee is annexed as Annexure-01

2. The joint committee conducted the survey of the said area on

27-1,1,-20L9 and submitted a report dated 27-tL-2O19. (Annexed as

Annexure-02)

3. According to the report of the joint committee, no E-Waste
processing unit was found operating in the said area of Lalbagh and
adjoining areas in Moradabad city.

CONCLUSION:

At present there are no legal/illegal E-Waste processing units in the said

localities in Moradabad, Uttar Pradesh.

(Ajay b) t3

Regional Officer
U. P. Pollution Control Board

Moradabad

( Rakesh

Moradabad
Dist
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q;rlrr sosoyrl{Fr t furTo 30.10.201e o) orTerT qlR( frtd rt t (ErqTqfr H-aq), ffi Iq stqr

frq{a t -
"... Let the District Magistrate, Moradabad and U.P. State Pollution Control Board (State

PCB) look into the matter and take appropriate action in accordance with law and furnish a

factual and action taken report to this tribunal within one month from the date of receipt of copy
of this order by e-mail at judrqjalngl@ge{n. The State PCB will be the nodal agency for
coordination and compliance.

....... needless to say that order of National Green Tribunal is binding as a decree of Court
and non-compliance is actionab[e by way of punitive action including procecution, in terms of
the National Green Tribunal Act, 2010. "
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eqTi xKr q-flq soqoyrNFr t wR'd srTarT furm 30.10.201e d 5c< 3RT ftq{a t -
"... Let the District Magistrate, Moradabad and U.P. State Pollution Control Board (State

PCB) look into the matter and take appropriate action in accordance with law and furnish a factual

and action taken report to this tribunal within one month from the date of receipt of copy of this

order by e-mail at judicial.ngt@gov.in. The State PCB will be the nodal agency for coordination

and compliance.
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